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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

OA.447/96 | | . dt.17-8-98
Between

P. Ramakrishna Rao . ' s Applicant
and

1. Union of India, rep. by
General Mgnager, SC Rly,
Rail Milayam

Secunderabad

2. Chief_Personnel Of ficer
Secunderabad AP ' .

3. Divnl., Rallway Manager
SC Rly., Guntakal

4, Sr. Divnl. Personnel Officer

SC Rly., Guntakal S ' : Respondents

Counsel for the applicant =~ 3 S. Ramiakrishna Rao
Advocate

Counsel for the respondents P K. Siva Reddy

SC for |Railways

Coram
Hon, Mr. R, Rangarajan, Member (Admn.)

Hon. Mr. B.S. Jai Parameshwar, Member®Judl.)

P




OA.447/96 dt.17-8-98
Order

Oral order {per Hen. Mr. R. Rangarajan,Member (Addmn)

Hi

Heard Sri S. Ramakrishna Rao for the applicant and

Sri K., Siva Reddy for the respondents.

1. The applicant in this OA was empanelled and absarbed

a5 Yhalasi on 31-12.1988, He was posted to@ork as Loading
. - }

Khalasi in the scale of &5,750-040 under Juhior Tegiweer(Works)

Souxh Colony, South Central Railway, Guntakal. He was later

promoted as Senjor Leading Khalasi in the scale of n5/)775-1025.

with effect fropm 18-9-1992,

2. A notification was issusd bearing No.G/P.531/P/Vol.v

dated 26-2-1996 (Annex.II) for promotion of Group-D Staff te
T

Croup-C service as office Clerk Iin the scale of pay ¢f ».950-

1500.

was 47 comprising of OC-41; SC-4; ST.2. It is stateq
applicant spplied for appearing in that examination,
not

candidature was rejected on the ground that he is/in
N6.G/P.531/p/Vol.VI

The number of vacancles assessed by that netification

1 that the
His

the

feed8r category by th@}, impugned memo/dated 26-3-1996{Annex.I).

3. This OA is filed to set aside the impuaned memo

Ne,

G/P.S31/9?ol.v1dated 26-3-96 (Annex.I) of Responvienti-4 and for

a consequential direction to the respondents to permit the

applicant to appear for the written examination for @Group-C

Office Clerk scheduled to be held on 13-4-1996 as he

fulfilled

all the conditiens laid dewn for promotien te the cadre of

Office Clerk in the grade of R.950-1500.

4, The only point for consideration is whether the

applicant

is eligible for consideration on the ground that he [is in the

Wl
feeder category for promotien as Office Clerk.

5. The respondents submit that as per the chart egclosed

(Annex,III) the applicant who is i{n the category of [semi-skilled

N - ..2.




staff can aspire to become skilled in any of the di
such as carpenter, blacksmith etc. after passing th

Test. The Avenue chart provides avenues for the pr

to the applicant herein in his Department. The pos

Clerks in the Group-C category is a different post

(i

sciplines
P Tradel
omotion

t of

for which

the fesder category is diffdrent, Only peons, Chowridars and

other staff working in the Divisional offices wWhe h
further chances of prqmot;@n csn only appear for th
éest,to Groﬁp-c as office Clerks. As the applicant
in that feeder'category his case is not considered
6. The learned counsel for the applicant submits
there are about 45 Lloading and Unloading Khalasies

Junier Ehgineer(Werks),igﬁntakal andﬁone of them we

Sve no

2 promotion
is not
correctly.
that

under the

re pro-

moted to higher gmade and they are stagnating and that the

app;icant possesges necessary qualificationS and he
not be denied the cpportunity for appearing for ths

tion for the post of Clerks against 33?3 guota.

7.
940, He 135 already in the higher grade viz.Rs,775-
the above submission of the applicant 1s not borne

Mereover, the loading and unleading khalasies have

»1025.,

» should

examing-

The applicant is not stagnating in the grade of s, 750-

Hence,
by facts.

to sit for

the Trade test before being promoted te the skilled category.

Noe instances have been brought to our notice wherei

Loading and Unloading ﬁﬁflasies were prehibited fr
. | S Ao
for Trade test thereby géézing

prometion to the sk
¢ opplicambs -
Hence, the submission of the EeSpeﬂégE?s that Load

1
i
Unleading Khalasies have nc future cannot be taken
value,

d

8. The learned counsel for the applicant produce

issued Some time in the year 1995 er so wherein som

A

se 3.

n eligible

om sitting

lled post,
ng and

on face-

a panel

e of the




Ly

- premoted as Office Clerks.

M bt

Khalasies of the Engineering Department were considered and’

designations of thoese Khalasies, A perusal gives us

o~

We have perused the names

and

the know-

how that those khalaSiesAwere 0ffice Khalasies working under

Chief Engineer,

Fitter in the open line under'ahy of the Inspectors

They cannot aspire te become skilled

f the

"Engineering Branch. Hence, they were permitted to appear for

the @romotien test to the post of Clerks in Group-C reating

them as peons, Daftry etc. Hence, these cases will

ot

support the applicant to allew him to sét for the examination

for the post of Clerks against 33£ana'1/§{guota.
9. The reply clearly states that the applicant has
chénées of promotion to become a skilled fitter after
the Trade test. Hence, he has his own channel of pre¢
The feeder category for clerks is entirely different

Loading/Unloading Khalasies borne in Seniority list t

got

~ passing
motion.
from

inder the

Junier Engineer(Works), Guntakal. If the applicant

to become office clerk the dnly way left for him is

o desires

ask for

change of category and come over as Khalasi in the Administra-

tive office under Chief Engineer or any other Divisi

n and then

apply for the post of Clerks against 33 & 1/3 quota as and when

notificstion for those posts is.issued.
10. In view of what is stated above, the applicant
made out a cCase far getting the relief, Hence,
dismissed. No costs.

(B.S+Jal Parameshwar)

has not

the DA is

s

(R. Rangargjan)

Mggggr(Judl.) Member {Adinn. )
D&
—
Dated : August 17, 98- ‘L“Q

Dictated in Open Court

sk
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" 45" Bha Sp. DivnliParsannel OPficer, Seuth Central Railuay,

6A.477/96

Cbby te - o _$'

1. Ths Gsneral ﬂanagbr , South Cantral ﬁailu&Ytﬁﬁail Nilayém,

Sacundlerabad.

Tha Chief Persennel Officer, Seuth Central Railway, Rail
' Secunderabad.

-
.

Ni;ayam,

3. The Divnld Railuay Managor, Socuth Contral Railway, Gun takaly

5¢ ‘' One capy to Mr. S,Ramskrishna Rao, Advecate, CAT., Hydse
. - - Ko - .

6s One capy te Mr;‘l;Siva Redgly, AddlVvCGSC., CAT., Hyd.

7. One copy to D.R:(A), CAT., Hyde |

8. Ons duplicate capy,

L

Guntakly
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